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A} whether-it i also a fact'thqt
silver exports hag' charged these try_
ders its usual commission of sboyt
Rs, § lakhe; and

() if 50, what steps are being taken
to ameliorate the conditions of these
traders?

THE MINISTER OF STATE IN TRg
MINISTRY OF CIVIL
AND COOPERATION (SHRI ARIp
BAIG): (a) Government have recely.
ed representations from Silver Try.
ders requesting for grant of permiy.
sion for export of silver against con_
tracts with 8.T.C. prior to ban on ex.
ports,

(b) Yes, Sir.

(¢) It has been decided to alloy
export in cases fuMilling certain speey_
fled criteria.

Premimlon to ply Tourisi and Civy
Planes {0 Jammu and Kashmir
Gevermmont

6305, SHRI PABITRA MOHAYN
PRADHAN: Will the Minister o
TOURISM AND CIVIL AVIATION he
pleased to state:

(2) whether the Jammu and Kash,
miz Government have approached the
Central Government to give permiy.

(b) it so, whether this is due to
Indie Gowernment's inability to ply
more planes $9 Jammu and Kaghmi,
Htete that require greater

urists to
and Kashmir area than the
which Indis Government ply
Statejang '~

1

-{e) whether Jammu and Kas
soin_)?g mmmmﬂ for dm
accommaodation to and fro Jammy

'y

SHOTTAM KAUSHIK): (a) No, Sir.

(b) and (c), Indian. Airlines has
provided adequate capacity to facili-
tate movemeni of tourists to Jammmu
and Kashmir. It also operates addi-
tiona] flights as and when necessary,
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Amount outstandng wnder P.L.-480

8308. CHOWDHRY BALBIR
SINGH:

SHRI GYANESHWAR
PRASAD YADAV;

Will the DEPUTY PRIME MINIS.

TER AND MINISTER OF FINANCE
be pleased to state:

(m) the amount outstanding against
the country under P L.-480 and the
full details thereof; and

(b) whether Government have to
pay interest thereon also?

- THE MINISTER OF STATE IN THE

MINISTRY OF TINANCE (SHRI
SATISH AGARWAL): (a) There is
no rupee amount under PL, 480 out.
standing sgainst the Governmamt of
India. The US Government made &
grant pf their P.L_ 480 rupep hcldings
to the Government of India in Feb-
ruary, 1974 and the said funds were

‘extinguished by that grant,

- During the year 1967 to 1978, . the
‘US. also pupplied under P.L. 480 cer-
long-term loans repayable in dollars.
The outstanding amount of such loans
mummn;m
million as on 1-18.78, i

(b) mmmm-&lﬂt
standing P-L. 480 doliay logog Jg het-
ween 2:t0: B .par cent Do RERSIR






